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1	 2

Saudi Arabia	 53

Seychelles	 141

Singapore	 252

Somalia	 144

South Africa	 64

Spain	 72

Sri Lanka	 2326

Sudan	 691

Sweden	 57

Switzerland	 37

Syria	 37

Thailand	 143

Turkey	 60

Turkmenistan	 37

Uganda	 69

United Arab Emirates	 61

U.K.	 702

United Republic of Tanzania	 464

United States	 2881

Yemen	 283

Others	 645

Total	 25209

Special police cells for missing children

*320.	 SHRI AHMED PATEL: Will the Minister of HOME AFFAIRS be pleased to 
state:

(a)	 whether Government proposes to set up Special Police Cells for missing 
children in Union Territories and issue advisory to all the State Governments to do so in 
their respective States; and
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(b)	 if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI 
HARIBHAI PARTHIBHAI CHAUDHARY): (a) and (b) The following advisories in 
respect of crime against children and missing children have been issued by the Ministry 
of Home Affairs to all States/ UTs from time to time:

1.	 Advisory on Crime against children issued on 14.07.2010 wherein the States/ 
		  UTs were requested to set up Mahila /Children Help Desk at Police Station  
		  level. Most of the States/UTs have set up Mahila/ Children Help Desk at  
		  Thana/ Police Station level.

2.	 Advisory on Missing Children - measures needed to prevent trafficking and  
		  trace the children issued on 31.01.2012.

3.	 Advisory based on Hon’ble Supreme Court direction regarding mandatory  
		  filing of FIR in case of missing children was issued on 25.06.2013.

The Ministry of Women and Child Development in consultation with the Ministry 
of Home Affairs has initiated a web portal named “Track Child” in the Country which is 
aimed at maintaining real time data of all missing children containing extensive details to 
facilitate matching of missing and recovered children.

UT-wise details of cells/units established to deal with the cases of missing children 
are as under:

Name of UT	                    Details

Andaman & Nicobar Islands	 A Missing Person Cell under the 
supervision of In-charge Crime Branch/ 
SCRB is functioning.

Chandigarh	 A Missing Children Cell is working 
as per Advisory issued by Home 
Department.

Daman & Diu and Dadra Nagar Haveli	 Anti Human Trafficking Unit (AHTU) 
is functioning as Missing Person Squad 
as per order dated 04.03.2013.

Delhi (Delhi Police)	 An Anti Human Trafficking Unit 
(AHTU) has been established in each 
district and one in Crime Branch of 
Delhi Police.
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Name of UT	                    Details

Lakshadweep	 All the Police Stations in the UT have 
been designated as Juvenile Police 
Stations and the Officer in-charge of 
Police Stations have been designated 
as Child Welfare officer to deal with 
the cases of children.

Puducherry	 Special Juvenile Police Unit each in 
the Puducherry District and Karaikal 
District have been set up.

Written Answers to Unstarred Questions

Make in India scheme

2671.	 SHRI ANIL DESAI: Will the Minister of COMMERCE AND INDUSTRY 
be pleased to state:

(a)	 whether it is a fact that Prime Minister invited foreign investment in ‘Make in 
India scheme’;

(b)	 if so, what concessions have been offered to such investors;

(c)	 the sector-wise responses Government has received and size of the proposed 
investment; and

(d)	 what solid proposals/steps are taken to do away with infamous inspector raj to 
eliminate corruption for processing such proposals?

THE MINISTER OF STATE OF THE MINISTRY OF COMMERCE AND 
INDUSTRY (SHRIMATI NIRMALA SITHARAMAN): (a) and (b) Yes Sir, Government 
has launched ‘Make in India’ programme. No specific concessions have been offered to 
foreign investors. The programme aims to project India as an investment destination and 
develop, promote and market India as a leading manufacturing destination and as a hub 
for design and information. The programme aims to radically improve the Ease of Doing 
Business, open the FDI regime, improve the quality of infrastructure and make India a 
globally competitive manufacturing destination.

(c)	 The programme has received very positive response. A total of 4896 queries 
have been received on the ‘Make in India’ web-portal. 9.3 per cent of queries relate to food 


